Name of Officer (In Full) :
Date Of Birth :
Present post held

PROFORMA FOR DECLARATION OF ASSETS
(As On 31.03.2012)
SHRI- ROOPNARAYAN PATHRE
12/12/1982
CIVIL JUDGE CLASS-11 JAJAIPUR DISTT-JANJGIR-CHAMPA (C.G.)

Immovable Property

Name of District. Sub-
Division, Taluka and Village in
which property is situated

If not in own name, state in whose
name held and his/her relationship
to the Gowt.-Servant

Name of details of Property

How acquired ? Whether by
purchase lease mortage,
inheritance, gift or otherwise with
details of persons from whom
acquired

Housing and other Building Land
1 2 3 4 5

TA-gISRT / AR Tedia-hasid Erca I 97 1.115 sFIR 7 $f1clt g7 YOI ()

fAAT-galeaaR 800
TH—EUSR / WIRTSTE qediei—busia e T 16 VHS BT 947 v

RAe—ei AT B0 AT @ra 7 aof 8
TH-TISTT / TRTSIE TBH -/l 16 HHY BT TFHT THTT fARe® e

fraT-geizreaTaR oo TeTa @ra 5 a9 &
TH-gUST ¥ ¥ fIER RIeT—XTagR fave 1500 T BT f1cll g=<T Yo (4]) oAt worg arerdE a0 gHOTHOTSIN fi-U—206

FIR JUEHS T TR, @R ¥ F fwar
gl

Movable Property (Value Above 25000/- of Rs.)

Name of Articles

qrefa Wi R (7 2012 7 $79)

Jewellary (Lump Sum)

Gold Rs. 35000/-




Shares/Debentures

Name of Issuing Company: Nos. Of Shares
1 2
Nil Nil
Life Insurance Policy & Others
Name of Issuing Company Amount
1 2
LIC of India 6,00,000
LIC of India 9,00,000
LIC of India 50,000
Bank Deposites/Securities & Investments
Name of Bank City Amount
1 2 3
1) Fixed Depositess Nil Nil Nil
2) Savings Bank A/Cs State Bank of India Jaijaipur 17930
State Bank of India Jaijaipur 12148
3) PPF Nil Nil
4) GPF/CPS Nil Nil 112743
5) NSS Nil Nil Nil
6) Others Nil Nil Nil
1- In case where it is not possible assents the value accurately the approximate value in relation to present condtion may be indicated

Note- The expected declaration of assets is subject to Procisions of C.G, Civil Services (Conduct) Rules 1965

Signature & Date




